CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published in theiaDflicurnal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008. All the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content can hedr
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

253122

CLASS

2301

TATA CHEMICALS LIMITED, BOMBAY HOUSE, 24 HOMI MODI STREET,
MUMBAI 400 001, MAHARASHTRA,

INDIA

DATE OF REGISTRATION

12/04/2013

TITLE

WATER FILTER

PRIORITY NA

DESIGN NUMBER

294329

CLASS

08-06

GODREJ & BOYCE MFG. CO. LTD.

PIROJSHANAGAR, VIKHROLI, MUMBAI

, LOCKS DIVISION (PLANT -18),

- 400 079, MAHARASHTRA, INDIA

DATE OF REGISTRATION

01/06/2017

TITLE

LOOP HANDLE

PRIORITY NA

DESIGN NUMBER

294339

CLASS

1599

SMC CORPORATION, 14- 1, SOTOKANDA 4- CHOME, CHIYODA - KU,

TOKYO 101-0021, JAPAN

DATE OF REGISTRATION

01/06/2017

TITLE SPACER FOR FLUIDPRESSURE DEVICES
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2016026521 07/12/2016 JAPAN
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DESIGN NUMBER 230327

CLASS 12-16

JCB INDIA LIMITED, B -1/1-1, 2ND FLOOR, MOHAN CO-OPERATIVE
INDUSTRIAL ESTATE, MATHURA ROAD, NEW DELHI, INDIA AND WORKS AT
23/7, MATHURA ROAD, BALLABGARH, HARYANA, INDIA

DATE OF REGISTRATION 19/07/2010

TITLE PLATE FOR BACKHOE LOADER MACHINE
PRIORITY NA

DESIGN NUMBER 294433

CLASS 04-02

K.D. CORPORATION, 5338-B, 1ST FLOOR, GANDHI MARKET, SADAR BAZAR,
DELH1-110006, INDIA, WHOSE PROPRIETOR IS DEEPAK KHANDUJA.

DATE OF REGISTRATION 03/06/2017
TITLE TOOTH BRUSH
PRIORITY NA

DESIGN NUMBER 294438
CLASS 21-01

MUTHUKUMARAN AMIRTHALINGAM, 108, 5TH STREET, KULAKKARAI,
NANDEESWARAR COLONY, NANDIVARAM, GUDUVANCHERI 603202

DATE OF REGISTRATION 03/06/2017
TITLE GAME BOARD
PRIORITY NA
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DESIGN NUMBER

294453

SHTTL V.

[* %
CLASS 12-16 r
TVS MOTOR COMPANY LIMITED, JAYALAKSHMI ESTATES, ,
29 (OLD NO. 8) HADDOWS ROAD, CHENNAI 600 006, TAMIL —
NADU, INDIA
DATE OF
REGISTRATION 05/06/2017
TITLE TRIPLE CLAMP FOR VEHICLE
PRIORITY NA
DESIGN NUMBER 294512
CLASS 0503

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -700029, STATE OF
WEST BENGAL, INDIA. WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE
AND MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION

07/06/2017

TITLE

EMBROIDERY ON TEXTILE PIECE GOODS

PRIORITY NA

DESIGN NUMBER

294523

CLASS

0505

M/S. SONDARYA BANDHANI PVT. LTD., B -20, KUBER
NAGAR-2, KATARGAM DARWAJA, SURAT -395004

(GUJARAT) I NDIA

DATE OF
REGISTRATION 07/06/2017
TITLE TEXTILE FABRIC
PRIORITY NA
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DESIGN NUMBER

294526

CLASS

23-03

PESTCONTROL (INDIA) PVT. LTD,

DIVISION: BIO -CONTROL RESEARCH

LABORATORIES, 36/2, SRIRAMANAHALLI, NEAR RAJANKUNTE,
DODBALLAPUR ROAD, ARAKERE POST, BANGALORE 562 163, KARNATAKA,

INDIA

DATE OF REGISTRATION 07/06/2017
TITLE HEATER
PRIORITY NA

DESIGN NUMBER 294545
CLASS 19-06

1MR. CHEBROLU N.V.JASWANTH, # 507, SRI SAl| MEDOWS, 7TH LINE,

CHRISTIANPET, KAVALI

CHRISTIANPET, KAVALI

- 524 201, NELLORE, ANDHRA PRADESH, INDIA. 2.
DR. CHEBROLU V.S.PARAMESWARA RAO, # 507, SRI SAl MEDOWS, 7TH LINE,
- 524 201, NELLORE, ANDHRA PRADESH, INDIA 3.

DR. S.SIVANAGA MALLESWARA RAO, FLAT NO. 202, ARAVALI BLOCK, V.S.
PREMIER, SY. NO: 294, NIZAMPET, HYDERABAD -500090, TELANGANA, INDIA

DATE OF REGISTRATION

08/06/2017

TITLE

DRAWING COMPASSES

AN

PRIORITY NA
DESIGN NUMBER 294663
CLASS 12-16

HYVA (INDIA) PVT. LTD., EL -215,
MAHARASHTRA, INDIA

MIDC, MAHAPE, NAVI MUMBAI -400 710,

DATE OF REGISTRATION

13/06/2017

TITLE

TIPPER AIR CONTROL VALVE

PRIORITY NA
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DESIGN NUMBER

293634

CLASS

1303

GIGALANE CO., LTD., 46, SAMSUNG 1-RO 5 GIL, HWASEONG-SI,
GYEONGGI -DO, KOREA/REPUBLIC OF KOREA

DATE OF REGISTRATION

11/05/2017

TITLE

DIELECTRIC WAVEGUIDE FILTER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2016:0058795 05/12/2016 |REPUBLIC OF KOREA
DESIGN NUMBER 267702
CLASS 2301

CAPTAIN PIPES LTD., SURVEY NO. 257, PLOT NO. 23 TO 28, N.H. 88, SHAPAR
(VERAVAL), DIST. RAJKOT, GUJARAT, INDIA AND HAVING DIRECTORS (1)
GOPALBHAI DEVRAJBHAI KHICHADIA, RESIDING AT ABHISHEK

BUNGLOW, DWARIKADHAM SOC IETY, UNIVERSITY ROAD, RAJKOT,
GUJARAT, INDIA, (2) RAMESHBHAI DEVRAJBHAI KHICHADIA, RESIDING AT
A-13, AALAP AVENUE, NEAR PUSHKARDHAM, UNIVERSITY ROAD, RAJKOT,
GUJARAT, INDIA (3) KANTIBHAI MANILAL GEDIYA, RESIDING AT SHIV
APPARTMENT -BLOCK NO. 02, PATEL PARK , MAYANI CHOWK, RAJKOT,

GUJARAT, INDIA

DATE OF REGISTRATION

26/11/2014

TITLE

LOCK FOR WATER PIPES

PRIORITY NA
DESIGN NUMBER 287649
CLASS 2501

PROGRESS PROFILES SPA, VIA LE MARZE, 7, 31011

ASOLO - ITALY.

DATE OF
REGISTRATION

13/10/2016

THERMAL INSULATING PANEL

TITLE FOR UNDERFLOOR HEATING
PRIORITY

PRIORITY NUMBER DATE COUNTRY
003067388 13/04/2016 |EUIPO
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DESIGN NUMBER

295226

CLASS

07-01

HYFLYER INNOVATIONS LLP., SURVEY NO. 755/3 -E, PREMISES NO. 2, KRUTI
INDUSTRIAL ESTATE, NEAR SOMNATH JUNCTION, DALHAD, DAMAN - 396
201, WHOSE PARTNERS ARE (1) HARSH VASANJI SHAH, (2) NEETA VASANJI

SHAH, (3) VASANJI POPATLAL SHAH & (4) NAMRATA RASIK NISAR

DATE OF REGISTRATION 03/07/2017
TITLE JUG (SET)
PRIORITY NA

DESIGN NUMBER 295359
CLASS 12-15

MAXXIS RUBBER INDIA PRIVATE LIMITED, SM 12 + SM 51/2, SANAND -lI

INDUSTRIAL ESTATE, NEAR MARINI |

NDIA, BOL VILLAGE, SANAND,

AHMEDABAD, GUJARAT -382110, INDIA

DATE OF REGISTRATION 05/07/2017
TITLE TYRE

PRIORITY NA

DESIGN NUMBER 295400

CLASS 2803 S

RECKITT BENCKISER (BRANDS) LIMITED, 103 -105 BATH ROAD, SLOUGH,
BERKSHIRE SL1 3UH, UNITED KINGDOM

DATE OF REGISTRATION

07/07/2017

TITLE SKIN TREATMENT ARTICLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0036163090001 10/01/2017 EUIPO
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DESIGN NUMBER

295402

CLASS

28-03

RECKITT BENCKISER (BRANDS) LIMITED, 103 -105 BATH ROAD, SLOUGH,

BERKSHIRE SL1 3UH, UNITED KINGDOM

DATE OF REGISTRATION

07/07/2017

TITLE

SKIN TREATMENT ARTICLE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0036163090003 10/01/2017 EUIPO
DESIGN NUMBER 295419

CLASS 06-01

M/S. MODERN MOLD PLAST PVT.
INDUSTRIAL AREA, GHAZIABAD

LTD., A -7/4852, SOUTH SIDE OF G.T.

-201 009 (U.P.).

DATE OF REGISTRATION 09/07/2017
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 295431

CLASS 07-02

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, NANI
DAMAN , DAMAN - 396 210, (UNION TERRITORIES), INDIA, WHOSE
PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEV

DATE OF REGISTRATION

10/07/2017

TITLE

CASSEROLE

PRIORITY NA
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DESIGN NUMBER 251717

CLASS 08-07

MRS. SUMAN SUBHASH SAKPAL, 101,06 A0 WING, SAICHARAN BLDG. -A, OPP.

SAIBABA TEMPLE, SHIRDI NAGAR, NAVGHAR PHATAK ROAD, BHAYANDER
(E) THANE -401105. MAHARASHTRA INDIA.

DATE OF REGISTRATION 18/02/2013
TITLE SEAL
PRIORITY NA
)
DESIGN NUMBER 251720
CLASS 08-07

DEEPAK JAGGANATBMKRE GE N G-%WiN&, ROBM NO. 603., 6TH
FLR. MANVELPADA TALAV GARDEN, VIRAR EAST THANE -401303.
MAHARASHTRA INDIA.

DATE OF REGISTRATION 18/02/2013

TITLE SEAL

PRIORITY NA

DESIGN NUMBER 251721

CLASS 08-07

DEEPAK JAGGANATH KOLI , o-W®, RREG\GNEONEDY. B DH

FLR. MANVELPADA TALAV GARDEN, VIRAR EAST THANE -401303.
MAHARASHTRA INDIA.

DATE OF REGISTRATIO N 18/02/2013
TITLE SEAL
PRIORITY NA
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DESIGN NUMBER

251769

CLASS

09-01

JAGATJIT INDUSTRIES LIMITED, P.O. JAGATJ

KAPURTHALA, PUNJAB

IT NAGAR -144802, DISTRICT-

DATE OF REGISTRATION 19/02/2013
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 251778
CLASS 31-00

M/S. UNOVA APPLIANCES PVT. LTD, 1, LAND MARK, OFF. J. P. ROAD,
DAWOOD BAUG, 1ST X LANE, ANDHERI (W), MUMBAI -400058,

MAHARASHTRA, INDIA

DATE OF REGISTRATION

19/02/2013

TITLE

GRINDER JAR OF MIXER GRINDER (FOR

PREPARING FOOD ANIDRINK)

PRIORITY NA

DESIGN NUMBER

251806

CLASS

04-02

PRAVINBHAI P. PADALIA., SOLE PROPRIETOR OF M/S.
KEROLIN POL YCHEM INDUSTRIES., 1, SAMRAT
INDUSTRIAL AREA, GONDAL ROAD (SOUTH), RAJKOT -

360004. GUJARAT-INDIA.

DATE OF
REGISTRATION 21/02/2013

TITLE PLASTIC TOILET BRUSH
PRIORITY NA
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DESIGN NUMBER

251807

CLASS

04-02

PRAVINBHAI P. PADALIA., PROPRIETOR OF M/S.
KEROLIN POLYCHEM INDUSTRIES., 1, SAMRAT

INDUSTRIAL AREA, GONDAL ROAD (SOUTH), RAJKOT -

360004. GUJARAT-INDIA.

DATE OF
REGISTRATION

21/02/2013

TITLE PLASTIC TOILET BRUSH

PRIORITY NA

DESIGN NUMBER

251815

CLASS

1509

GRACO MINNESOTA INC, 88-11TH AVENUE NE, MINNEAPOLIS, MINNESOTA -

55413, UNITED STATES OF AMER

ICA

DATE OF REGISTRATION

21/02/2013

TITLE

ADHESIVE MELTER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/435,633 26/10/2012 U.S.A.
DESIGN NUMBER 251931

CLASS 08-08

FRIEDRICH L UTZE GMBH, BRUCKWIESENSTR. 17-19, 71384 WEINSTADT

GRORHEPPACH, GERMANY

DATE OF REGISTRATION

27/02/2013

TITLE

MOUNTING DEVICE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
002 092 734 27/08/2012 OHIM
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DESIGN NUMBER

266937

CLASS

07-99

COOKWELL DOMESTIC APPLIANCES, 213, SHELAR COMPOUND,
SUBHASH NAGAR, VILLAGE ROAD, NAHUR (WEST), BHANDUP, MUMBAI
400078, STATE OF MAHARASHTRA, INDIA. PROPRIETOR IS MR. NIMESH G.

CHHEDA

DATE OF REGISTRATION 28/10/2014

TITLE MESH

PRIORITY NA

DESIGN NUMBER 288338

CLASS 05-06

SANJEEV PRAKASH MITTAL, R/O 29/30, GANESH NAGAR, FIROZABAD -283203
DATE OF REGISTRATI ON 05/11/2016

TITLE DECORATIVE GLASS

PRIORITY NA

DESIGN NUMBER 288339

CLASS 05-06

SANJEEV PRAKASH MITTAL, R/O 29/30, GANESH NAGAR, FIROZABAD-283203
DATE OF REGISTRATION 05/11/2016

TITLE DECORATIVE GLASS

PRIORITY NA
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DESIGN NUMBER

288359

CLASS

2302

STATES OF AMERICA

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WI 53044, UNITED

DATE OF REGISTRATION

07/11/2016

TITLE

TOILET FLUSH CONTROLLER

PRIORITY

PRIORITY NUMBER DATE COUNTRY

003127729 13/05/2016 EUIPO

DESIGN NUMBER 288365

CLASS 2302 P
KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WI 53044, UNITED STATES OF Fé;ﬁy /
AMERICA \\‘\ ,
DATE OF REGISTRA TION 07/11/2016 | !
TITLE TOILET FLUSH CONTROLLER \\ O 1
PRIORITY i“\a et
PRIORITY NUMBER DATE COUNTRY ‘\‘{ T
003127729 13/05/2016 EUIPO -
DESIGN NUMBER 288385

CLASS

21-01

MICROSOFT CORPORATION, ONE MICROSOFT WAY, REDMOND,
WA 980525321, U.S.A., AMERICAN COMPANY

DATE OF REGISTRATION

08/11/2016

CONTROLLER FOR AN ELECTRONIC

TITLE DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
20/564532 13/05/2016 USA.
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DESIGN NUMBER

288388

CLASS

23-04

LAMBODAR MOULDERS PRIVATE LIMITED, PLOT NO. 30, UDYOG MITRA
CO-OP. INDUSTRIAL ESTATE, AT POST CHITEGAON, TQ.PAITHAN, DIST.
AURANGABAD -431105, MAHARASHTRA, INDIA

DATE OF REGISTRATION 08/11/2016
TITLE AIR COOLER NSE

|
PRIORITY NA A i

X 1* L/; N\
DESIGN NUMBER 288402
CLASS 31-00

M/S V- GUARD INDUSTRIES LTD.,

33/2905 F, VENNALA HIGH SCHOOL ROAD,

VENNALA, KOCHI -682028, KERALA STATE, INDIA

DATE OF REGISTRATION

08/11/2016

TITLE

BODY OFMIXER

PRIORITY NA

DESIGN NUMBER

288403

CLASS

24-99

DR. RAHUL SHUKLA, H. NO. - 514,
ALLAHABAD, U.P. -211006.

THAKUR PRASAD LANE, DARAGANJ,

DATE OF REGISTRATION

08/11/2016

TITLE

BLOOD VEIN HOLDER

PRIORITY NA
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DESIGN NUMBER

296125

CLASS

07-02

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, NANI
DAMAN, DAMAN - 396 210, (UNION TERRITORIES), INDIA, WHOSE
PARTNERS ARE SACHIN SACHDEV & MANAS| SACHDEV

DATE OF REGISTRATION 26/07/2017

TITLE CASSEROLE
PRIORITY NA

DESIGN NUMBER 296152
CLASS 02-02

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -700029, STATE OH
WEST BENGAL, PARTNERSHIP FIRM WHOSE PARTNERS ARE MR. SUKUMAR
MUKHERJEE AND MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION

26/07/2017

TITLE

LADIES GARMENT (SET)

PRIORITY NA

DESIGN NUMBER

247915

CLASS

06-10

M/S. JAY MAA KHODIYAR INDUSTRIES., SHIVAM INDUSTRIAL PARK, NR,
HARSHODA FOUNDRY, B/H. RIDDHI SIDDHI PARK, SANDHIYA PUL, GONDAL
ROAD, CHOWKDI, RAJKOT. GUJARAT -INDIA. PROPRIETOR IS MR.

GIRDHARBHAI D. DESAI.

DATE OF REGISTRATION

14/09/2012

TITLE

CURTAIN BLIND

PRIORITY NA

The Patent Office Journihlo.052018Dated02/022018

5048



DESIGN NUMBER

294062

CLASS

12-16

1) MR. SUNDARAVEL S, 2) DR. S. PRAKASH, 3) MR. KAJA
BANTHA NAVAS R, 4) DR. T. SASIPRABHA, 5) DR. K.V.
NARAYANAN, 6) DR. MARIE JOHNSON, 7) DR. MARIAZEENA
JOHNSON, SATHYABAMA UNIVERSITY, JEPPIAAR NAGAR,
RAJIV GANDHI ROAD, CHENNAI 600119

DATE OF
REGISTRATION

23/05/2017

SLIDING UPPER WISHBONE FOR

TITLE CAMBER ANGLE ADJUSTER
PRIORITY NA

DESIGN NUMBER 294117
CLASS 0903

PRINTPACK ILLINOIS, INC.,
ILLINOIS 60123, U.S.A.

1400 ABBOTT DRIVE, ELGIN,

DATE OF REGISTRATION 25/05/2017

TITLE TRAY

PRIORITY NA

DESIGN NUMBER 294134

CLASS 14-03

LG ELECTRONICS INC., 128, YEOUI-DAERO, YEONGDEUNGPO -GU,
SEOUL, 07336, REPUBLIC OF KOREA

DATE OF REGISTRATION 25/05/2017

TITLE TELEVISION
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2016-0056896 25/11/2016 REPUBLIC OF KOREA
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DESIGN NUMBER 294139

CLASS 1403

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -GU, SEOUL,

07336, REPUBLIC OF KOREA

DATE OF REGISTRATION 25/05/2017

TITLE TELEVISION

PRIORITY

PRIORITY NUMBER DATE COUNTRY X

30-20160056922 25/11/2016  |REPUBLIC OF KOREA b
N

IR

DESIGN NUMBER 294165

CLASS 2101

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK.

DATE OF REGISTRATION 26/05/2017

TITLE TOY BUILDING BRICKS

PRIORITY

PRIORITY NUMBER DATE COUNTRY

DM/094624 08/12/2016 WIPO

DESIGN NUMBER 246470

CLASS 06-10

M/S. JAY MAA KHODIYAR INDUSTRIES., SHIVAM | NDUSTRIAL PARK, NR,
HARSHODA FOUNDRY, B/H. RIDDHI SIDDHI PARK, SANDHIYA PUL, GONDAL
ROAD, CHOWKDI, RAJKOT. GUJARAT -INDIA. PROPRIETOR IS MR.
GIRDHARBHAI D. DESAI.

DATE OF REGISTRATION 11/07/2012
TITLE CURTAIN BLIND
PRIORITY NA
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